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Shri Jawaharlal Nehru: The Gov-
ernment of India—] speak subject to
correction—does not pay anything ex-
cept that it bears the salaries of the
Indian personnel there, but all the
other expenditure is borne by the other
countries concerned. The Government
of India pays the money when it is
needed ang gets it from the other
countries.

Shri Harish Chandra Mathur: This
Commission was there even earlier
and its financing pattern must have
been already settled. May I know what
is the financing pattern of this Com-
mission?

Shri Jawaharlal Nehru: I believe
these various countries share it equ-
ally. The exact sum depends on what
is spent. It is not a fixed sum within
which they have to make their budget.
Sometimes it is more; it tends to
become more and more,
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The Deputy Minister of External
Affairs (Shrimati Lakshm! Menon):
(a) Mr. Rajeshwar Dayal requested
the Secretary-General of the United
Nations to relieve him from the
service of the U.N, and the Secretary-
General acceded to this request. Shri
Dayal has since been relieved and has
taken over as our High Commissioner
in Pakistan.

(b) The Government are happy
that Shri Dayal’s services have been
valued by the U.N. They agree with
the Secretary-General’s statement that
“Mr. Dayal’s work for the U.N. as the
Special Representative has been
marked by the highest ability and
level of performance, equalled by his
loyalty to the purposes of the U.N.
and his unfailing integrity”.

Shri P. G. Deb: May I know whether
the resignation of Shri Dayal was due
to pressure from the Western diplo-
mats in the Congo?

Shrimati Lakshmi Menon: There is
no question of resignation. He asked
the Secretary-General to relieve him.
That request was granted and he has
come back. The word ‘resignation’
has no validity here.

Shri Nath Pai: ‘Resignation’ seems
to be an euph=mism for the fact that
for a long time systeinatic pressure
was being brought on the Secretary-
General o! the United Nations to re-
move Shri Dayal. Now an unpala-
table truth ig being hidden from the
House. May be technically there was
no resignation, Bul we want to know
whether the United Nations had sub-
mitied to this pressure from certain
nations particularly because of the in-
dece:udent attitude of Shri Rajeskhwar
Dayal?

The Prime Minister and Minister of
External Affairs (S8bri Jawaharlal
Nehru): I think the hon. Member s
co.rect in saying that considerable
pressure was being brought from
various sources on the United Natlons.
Tkat is true. But how can we say in
what measure that pressure was re-
flected on other activities? Ultimately,
the position was such that for various
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reasons, partly because of a certain
improvement in the Congo situation
and partly because of reasons personal
to Shri Rajeshwar Dayal—he felt that
his utility there was becoming limited
—he decide to give up that particular
post and come back to India. It is
for hon. Members to find out from
various sources and balance these
various factors.
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Shri Tridib Kumar Chaudhari: The
Prime Minister just stzted that corsi-
derahle pressure was biought by cer-
tair dirlomats of cettain Powers to
have &hri Rajeshwar LCayal removed.
May I now which werc those Powers?

Shri Jawaharlal Nehru: I do not
think it is a secret, but I would rather
prefer not to take the responsibility
to mention the names of Powers. But
I might mention that the representa-
tives of those Powers who brought
this kind of pressure were themselves
removed from the Congo.

Shri Harish Chandra Mathur: The
various steps and policies outlined by
the hon. Minister in the UN Assembly
have, by and large, bcen accepted by
the UN and followed in the Congo. In
such circumstances, how is it that the
Congolese Government and certain
Western Powers did not want
our representative who was just giv-
ing effect to those very policies which
had been accepted by the UN?

Shri Jawaharlal Nehru: Presumbaly
those particular Powers concerned
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were not in harmony with, or did not.
approve cf those policies.

Shri H N. Mukerjee: In view of
what the Prime Minister tells us, that
pressure hizd been put in order to
secure thc re:inoval of Shri Rajeshwar
Dayal from his UN post, may I know
what Government has done to tell the
United Nations that it is not the right
thing for the services of our nationals
to be lent to the United Nations if for
the most dubious reasons they are
sought to be diverted from the path of
integrity which Shri Dayal in this
case wag trying to pursue with all the
qualities that he possessed? May I
know what the Government of India
has done in regard to this matter in
order to tell the United Nations that
this kind of hocus-pocus will not be
permitted?

Shri Jawaharlal Nehru: This matter
relating to the Congo has been an ex-
ceedingly complicated one, where the
position has changed from day to day
and where, naturally, a very important
aspect has been what the local situa-
tion is. No amount of pressure from
outside will formally make very much
difference unless it is reflected in the
local situation. That is what has been
happening. We have been informing
the United Nations authorities—
through our people—what our views
have been on this situation.
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